West Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2022

Court- wise pendency of Cases as on 30.04.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 |Sri A. Debbarma, 724 208 032
District and Sessions Judge, Agartala
2 |Sri Gobinda Das, 584 236 820
ADJ., (Court No. 2), Agartala
3 Sri Amrendra Kumar Singh, 0 136 136
ADJ., (Court No. 3), Agartala
4 Sri Debasish Kar, 719 225 044
ADJ., (Court No. 4), Agartala
5 Sri Mridul Chakarborty, 198 319 517
ADJ., (Court No. 5), Agartala
6 [Smti Sudipta Choudhury, 578 350 028
Judge, Family Court, Agartala
7 Sri V. P. Debbarma, 497 389 886
Addl. Judge, Family Court, Agartala
8 [Smt. Tanusree Debnath, 492 25 517
CJ (Sr. Div) & ASST. SJ., (Court No.1), Agartala
9 Sri Dulal Kanti Shukla Das, 533 24 557
CJ (Sr. Div) & ASST. SJ., (Court No.2), Agartala
10 |Sri P.P. Paul, 199 968 1167
CJIM-cum-Civil Judge (Sr. Div), Agartala
11 [Sri Soumyo Bikash Das, 104 1333 1437
Addl.CIM-cum-Civil Judge (Sr. Div), Agartala
12 |Smti. Yashvi Taneja, 143 763 906
CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala
13 [Sri Ayan Choudhury, 211 805 1016
CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
14 |Smti. Dorothy Jamatia, 33 747 780
JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala
15 |JIM. First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala (Vacant), 21 699 720
charge remains with Smti Dorothy Jamatia, JM., First Class-cum-Civil
Judge (Jr. Div),(Court No.1), Agartala
16 [JM.First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala (Vacant), 40 826 866
charge remains with Smti.Deepa Bhattacharyya, JM., First Class-cum-
Civil Judge (Jr. Div),(Court No.5), Agartala
17 |IM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala 39 821 860
(Vacant), charge remains with Smti Aparajita Singha, JM, First Class-
cum-Civil Judge (Jr. Div), (Court No. 6), Agartala
18 |Smti. Deepa Bhattacharyya, 38 858 896
JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala
19 |Smti. Aparajita Singha, 42 965 1007
JM., First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala
Total 5195 | 10697 | 15892
Station-wise pendency of Cases as on 30.04.2022
SI. No. Name of the Station Civil Criminal Total
1 |Agartala 4120 9958 |14078
Total 4120 9958 |14078
2 Family Court, Agartala 578 350 028
3 |Addl. Judge, Family Court, Agartala 497 389 886
Total 1075 739 1814
Grand Total 5195 [ 10697 | 15892




Gomati District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2022

Court- wise pendency of Cases as on 30.04.2022

SI. No. Name and Desigantion of the Officer Civil Criminal Total
1 [Sri Arindam Paul, 222 158 380
District and Sessions Judge, Udaipur
2 |Sri Manabendra Debbarma, 270 137 407
Additional District and Sessions Judge, Udaipur
3 |Sri Subhra Nath, 208 264 472
Judge, Family Court, Udaipur
4 |Sri Tapan Debbarma, 220 54 274
CJ (Sr. Div) & ASST. SJ., Udaipur,,
5 Smti, Debaleena Kilikdar 73 238 311
CJIM-cum-Civil Judge (Sr. Div), Udaipur
6 |Sri Rajarshi Chakaraborty, 31 337 368
CJ (Jr. Div)-cum- JM. First Class, Udaipur
7 |Smti. Debjani Majumder, 9 465 474
JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
8 | Smti. Archana Reang, 11 416 427
JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 2), Udaipur
9 |Sri Avinash Jamatia, 20 844 864
SDJM-cum-Civil Judge (Jr. Div), Amarpur
10 | Smti Susmita Das, 5 735 740
CJ (Jr. Div) -cum-JM First Class, Amarpur
Total 1069 | 3648 | 4717
Station-wise pendency of Cases as on 30.04.2022
SI. No. Name of the Station Civil Criminal Total
1 |Udaipur 836 1805 | 2641
2 |Amarpur 25 1579 1604
Total 861 | 3384 | 4245
3 |Family Court, Udaipur 208 264 472
Grand Total 1069 | 3648 | 4717




South Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2022

Court- wise pendency of Cases as on 30.04.2022

Sl. No. Name and Designation of the Officer Civil Criminal Total
1 [Sri Ashutosh Pandey, 705 237 942
District and Sessions Judge, Belonia
2 |Sri Uttam Hrishi Das, 141 98 239
Judge, Family Court, Belonia
3 [Sri Sushanta Debbarma, 87 49 136
Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
4 |Sri S.K. Singh, 37 537 574
CJIM-cum-Civil Judge (Sr. Div), Belonia
5 [Smti. Mitra Das, 158 447 605
CJ (Jr. Div)-cum-JM First Class, Belonia
6 |Smt. Madhumita Biswas, 47 375 422
JM., First Class-cum-Civil Judge (Jr. Div), Belonia
7 |Smti. Swastika Das, 8 163 171
SDJM-cum-Civil Judge (Jr. Div), Sabroom
8 |[Sri Aritra Das, 35 112 147
CJ (Jr. Div)-cum-JM., First Class, Sabroom
Total 1218 | 2018 | 3236
Station-wise pendency of Cases as on 30.04.2022
SI. No. Name of the Station Civil Criminal Total
1 |[Belonia 1034 1645 2679
2 |Sabroom 43 275 318
Total 1077 | 1920 | 2997
3 |Family Court, Belonia 141 08 239
Grand Total 1218 | 2018 | 3236




Unakoti District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2022

Court- wise pendency of Cases as on 30.04.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 |Sri Prakash Kumar, 158 121 279
District and Sessions Judge, Kailashahar
2 |Smti Jhuma Datta Choudhury 17 95 112
Additional District and Sessions Judge, Kailashahar
3 |Sri Dhiman Debbarma, 144 207 351
Judge, Family Court, Kailashahar
4 |Smti Lopamudra Dasgupta, 173 10 183
CJ (Sr. Div) & ASST. SJ., Kailashahar
5 |Sri Saikat Das, 87 512 599
CJIM-cum-Civil Judge (Sr. Div)., Kailashahar
6 [Sri Amarjit Dey, 185 305 490
CJ (Jr. Div)-cum- JM First Class, Kailashahar
7 |IM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 1) 65 215 280
(Vacant)charge remain with Sri Amarjit Dey, CJ (Jr. Div)-cum- JM First
Class, Kailashahar
8 |Smt. Papri Debbarma, 40 224 264
JM., First Class-cum-Civil Judge (Jr.Div), Kailashahar (Court No.2)
869 | 1689 | 2558
Station-wise pendency of Cases as on 30.04.2022
Sl. No. Name of the Station Civil Criminal Total
1 |Kailashahar 725 1482 | 2207
Total 725 | 1482 | 2207
2 |Family Court , Kailashahar 144 207 351
Grand Total 869 | 1689 | 2558




North Tripura District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2022

Court- wise pendency of Cases as on 30.04.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
1 |Sri Subhasish Sharma Roy, 444 431 875
District and Sessions Judge, Dharmanagar
2 |Additional District & Sessions Judge 28 46 74
Dharmanagar, (Vacant) Charge remains with Sri Yoginder Pal, Judge
Family Court, Dharmanagar
3 | Shri Yoginder Pal, 251 198 449
Judge, Family Court, Dharmanagar
4 |sri Shaurav Saha, 189 32 221
CJ (Sr. Div) & ASST. SJ., Dharmanagar
5 |Sri Saamyojyoti Debnath, 103 293 396
CJIM-cum-Civil Judge (Sr. Div.), Dharmanagar
6 |Ms. Surabhi Shekhar, 170 399 569
CJ (Jr. Div)-cum- JM., First Class, Dharmanagar
7 |Smti Lisa Debbarma, 80 346 426
JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
8 |Sri Raja Gupta, 3 237 240
SDJM-cum-Civil Judge (Jr. Div), Kanchanpur
9 |Sri Piyush Priyadershi, 3 216 219
CJ (Jr. Div)-cum- JM,, First Class, Kanchanpur
Total 1271 | 2198 | 3469
Station-wise pendency of Cases as on 30.04.2022
SI. No. Name of the Station Civil Criminal Total
1 |Dharmanagar 1014 1547 2561
2 |Kanchanpur 6 453 459
Total 1020 | 2000 | 3020
3 Family Court, Dharmanagar 251 198 449
Grand Total 1271 | 2198 | 3469




Sepahijala District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2022

Court- wise pendency of Cases as on 30.04.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
Sri S. B. Dutta,
1 District & Sessions Judge, Sonamura 214 421 635
Smti Sarmistha Mukherjee,
2 Judge, Family Court, Sonamura 37 86 123
Sri Sarbajeet Choudhury,
3 CJIM-cum-Civil Judge (Sr. Div), Sonamura 171 500 671
Sri D. P. Mishra,
4 CJ (Jr. Div)-cum- JM., First Class, Sonamura 89 376 465
Smti Madhumita Paul,
5 JM., First Class-cum-Civil Judge (Jr. Div), Sonamura, 51 276 327
Sri Ashit Debnath,
6 Additional District & Sessions Judge, Bishalgarh 227 270 497
Smti Chhandita Debnath,
! SDJM-cum-Civil Judge (Jr. Div), Bishalgarh 35 850 885
Sri Ali Haydar Khan,
8 CJ (Jr. Div)-cum- JM., First Class, Bishalgarh 67 857 924
Total 891 | 3636 | 4527
Station-wise pendency of Cases as on 30.04.2022
Sl. No. Name of the Station Civil Criminal Total
1 [Sonamura 525 1573 | 2098
2 Bishalgarh 329 1977 2306
Total 854 | 3550 | 4404
3 Family Court , Sonamura 37 86 123
Grand Total 891 | 3636 | 4527




Khowai District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2022

Court- wise pendency of Cases as on 30.04.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
Smti. Sankari Das,
1 District and Sessions Judge, Khowai, 165 329 494
Sri Hrishikesh Chakrabarti,
2 Judge, Family Court, Khowai 97 86 183
Smti. Nandita Bhattacharyya,
3 CJ (Sr. Div) & Asstt. Sessions Judge, Khowai 80 47 127
Sri Dharmendu Das,
4 CJIM-cum-Civil Judge (Sr. Div), Khowai 24 1197 1221
Sri Koushik Karmakar,
5 CJ (Jr. Div)-cum- JM., First Class, Khowai 44 1132 1176
Smt. Jekashmee Debbarma,
6 JM., First Class-cum-Civil Judge (Jr. Div), Khowai 23 1183 1206
Total 433 | 3974 | 4407
Station-wise pendency of Cases as on 30.04.2022
SI. No. Name of the Station Civil Criminal Total
1 |Khowai 336 3888 4224
Total 336 | 3888 | 4224
2 |Judge, Family Court, Khowai 97 86 183
Grand Total 433 | 3974 | 4407




Dhalai District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 30.04.2022

Court- wise pendency of Cases as on 30.04.2022

SI. No. Name and Designation of the Officer Civil Criminal Total
Sri Goutam Sarkar,
1 District and Sessions Judge, Ambassa 77 174 251
Sri Anshuman Choudhury
2 Additional District and Sessions Judge, Ambassa 25 112 137
Sri Ramdas Chattopadhyay,
3 Judge, Family Court, Ambassa, 12 15 27
Sri Rahul Roy,
4 Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 52 6 58
Sri Satyajit Das, ,
5 CJIM-cum-Civil Judge (Sr. Div), Ambassa 29 74 103
Smti Reena Debbarma,
6 CJ (Jr. Div)-cum- JM., First Class, Ambassa 12 3 85
7 |Sri Surya Deo Singh, 108 169 277
Additional District & Sessions Judge, Kamalpur
8 |Sri Sanjan Lal Tripura, 4 344 348
SDJM-cum-Civil Judge (Jr. Div) Kamalpur
9 |Sri Bikash Debbarma, 46 329 375
CJ (Jr. Div)-cum-JM., First Class, Kamalpur
10 |Sri Ramanuj Bhattacharjee, 11 319 330
SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
11 |Sri Abhijit Adhikari, 8 33 41
Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
12 |Sri Gaurav Kumar Shahi, 0 31 31
SDJM-cum-Civil Judge (Jr. Div)., Gandacherra
13 [Sri Thomas Lalditsaka Darlong, 2 130 132
Civil Judge (Jr. Div)-cum- J.M. First Class., Gandacherra
Total 386 | 1809 | 2195
Station-wise pendency of Cases as on 30.04.2022
SI. No. Name of the Station Civil Criminal Total
1 |Ambassa 195 439 634
2  |Kamalpur 158 842 1000
3 |Longtharai Valley 19 352 371
4 |Gandacherra 2 161 163
Total 374 | 1794 | 2168
5 |Family Court, Ambassa 12 15 27
Grand Total 386 | 1809 | 2195




District-wise pendency of Civil and Criminal Cases as on 30.04.2022

Sl. No. Name of the District (s) Civil | Criminal | Total

1 |[West Tripura District, Agartala 5195 | 10697 | 15892
2 |Gomati District, Udaipur 1069 3648 | 4717
3 |South Tripura District, Belonia 1218 2018 | 3236
4 |Unakoti Judicial District, Kailashahar 869 1689 | 2558
5 |North Tripura District, Dharmanagar 1271 2198 | 3469
6 |Sepahijala District, Sonamura 891 3636 | 4527
7 |Khowai District, Khowai 433 3974 | 4407
8 |Dhalai District, Ambassa 386 1809 | 2195

Total 1133229669 41001






